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Defective Case Register from 2024-07-29 to 2024-07-29

Sl.NO. Filing No Advocate for
Petioner/Caveator

Date of
objection Defects as per S.R.

1 D-
RVWPET/32038/2024 SANJIV JOSHI 2024-07-

29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED

Period of Delay 101 DAYS

2 D-
CRLMP/21889/2024

BHAGABAT
PRASAD RATH

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

3 D-
CRLREV/21501/2024

BIJAYA KUMAR
DASH

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

4 D-
ABLAPL/22431/2024

PRASANTA
KUMAR ROUTRAY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

5 D-
CONTC/31928/2024 ADV. 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

6 D-WP(C)/32328/2024
SOUMIK
SPANDAN
TRIPATHY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

7 D-
BLAPL/22411/2024

SUSANTA KUMAR
SAHU

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Page no.8 not neat and legible.

8 D-
CONTC/31400/2024 ADV. 2024-07-

29 occupation not clearly stated

9 D-WP(C)/31306/2024 SANGRAM
KUMAR SINGH

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Dates and Events is not marked as B in the
petition.2.In Annexure no.11 in the writ petition
the exact date is not furnished.

10 D-
ABLAPL/22462/2024

PRASANTA
KUMAR ROUTRAY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

11 D-
RVWPET/31807/2024

KHIROD KUMAR
SWAIN

2024-07-
29 1.Period of Delay 108 DAYS

12 D-
ABLAPL/22386/2024

GURUPRASAD
BEHERA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

P.S case no. not tally with cause title

13 D-CRP/32147/2024 LALATENDU RAY 2024-07-
29 This may be registered as C.M.P

14 D-
CONTC/31312/2024 ADV. 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

15 D-
BLAPL/22418/2024

PULAKESH
MOHANTY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
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16 D-
ABLAPL/22476/2024 RESHMA BEHERA 2024-07-

29 1.Page nos.17 , 18 not legible

17 D-WP(C)/32172/2024 SUNIL KUMAR
PANDA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

18 D-WP(C)/32084/2024 SUBHENDU
KUMAR NAYAK

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

19 D-WP(C)/31932/2024 ARUN KUMAR
PATRA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

20 D-WP(C)/31902/2024 PARSURAM DAS 2024-07-
29 Legible copy of page-31 to be filed

21 D-WP(C)/31926/2024
ALEKHA
CHANDRA
TRIPATHY

2024-07-
29

1.subject code is not correctly furnished. 2.The
name of the advocate in capital letter and
enrolment number not furnished in last page of
writ petn. Date of execution of vakatnama not
furnished.

22 D-WP(C)/31835/2024 MANORANJAN
MUDULI

2024-07-
29

20-VERNACULAR CERTIFICATE NOT
FURNISHED.

1- Authentication fees of Rs 1.10p not paid .2-
description relating to case number under sl -3 in
index not correctly furnished

23 D-WP(C)/32068/2024 GOURI MOHAN
RATH

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

PAGE NO 20 OMITTED.

24 D-WP(C)/32093/2024 BIGHNARAJ RATH 2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

25 D-
BLAPL/22407/2024 MANOJ PATTNAIK 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

26 D-
ABLAPL/22435/2024

ARUN KUMAR
BEHERA

2024-07-
29

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

1. Signature of the deponent on affidavit not
furnished.2. L.A.A. fee of Rs.10/- not paid on V.
nama

27 D-
ABLAPL/22459/2024

ARUN KUMAR
BEHERA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

28 D-WP(C)/31897/2024 PARSURAM DAS 2024-07-
29 Legible copy of page-23 to be filed.

29 D-WP(C)/32019/2024 SAMEER KUMAR
DAS

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

30 D-WP(C)/31996/2024 AJAY KUMAR
TRIPATHY

2024-07-
29

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Appendix 1 and 2 not properly page
marked.2.Name of petnr. not correctly reflected in
cause title and affdvt. as per annx.-1



31 D-LAA/31729/2024
BIRENDRA
KUMAR
PARDHI,C.G.C

2024-07-
29

1. Deficit court fee of Rs 41.25 to be paid 2.The
name of the Respondent appears to be wrong in
C.T 3.Requisite for issue of notice not filed

32 D-WP(C)/31821/2024 HIMANSU
SEKHAR DEO

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

33 D-
BLAPL/22413/2024

SOMANATH
SATAPATHY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

34 D-
CONTC/31799/2024 ADV. 2024-07-

29
17-REFERENCE CERTIFICATE NOT
FURNISHED.

35 D-
ABLAPL/22384/2024

GOURI KUMAR
RATH

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

36 D-CMP/32370/2024 SOUMYAJYOTI
BISWAL

2024-07-
29

3-AUTHENTICATION FEE IS DEFICIENT.
8-CAUSE TITLE NOT IN ORDER.

1-not correctly address in petition. 2-date of order
not correctly furnished under annexure - 4 in
index.3-prayer of IA not signed by advocate. 4-
authentication fees of Rs 2.20p not paid

37 D-
CONTC/31778/2024

RAMESH
CHANDRA SWAIN

2024-07-
29

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
17-REFERENCE CERTIFICATE NOT
FURNISHED.

38 D-
ABLAPL/22440/2024

PRASANTA
KUMAR ROUTRAY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

39 D-
ABLAPL/22470/2024

PRASANTA
KUMAR ROUTRAY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

40 D-
ABLAPL/22451/2024

PRASANTA
KUMAR ROUTRAY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

41 D-WP(C)/31877/2024 ABHISHEK
MOHANTY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

42 D-WP(C)/32083/2024 SUBHENDU
KUMAR NAYAK

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

43 D-
CRLMP/21930/2024

RAMAKRISHNA
NAIK

2024-07-
29

4-AFFIDAVIT/VERIFICATION NOT PROPER.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

1. In affidavit Sl. no 2 not correctly furnished.

44 D-WP(C)/31860/2024 SHIB SHANKAR
MOHANTY

2024-07-
29

At page 9 annexs.6 and 7 have been typed instead
of annexs.5 and 6.

45 D-WP(C)/32025/2024 PRATIK DASH 2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page no 80,84,90 to 95 and 115 not neat and
legible.Certificate regarding English translation
not signed by the advocate



46 D-
BLAPL/22392/2024

ASIT KUMAR
OTTA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

Page nos 26 and 27 not neat.

47 D-WP(C)/31995/2024 AJAY KUMAR
TRIPATHY

2024-07-
29

Receipt showing service ofcopy on s.c(s and
m)not filed

48 D-
ABLAPL/22370/2024

DAYANANDA
MOHAPATRA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

49 D-
BLAPL/22456/2024

GOREKHANATH
DAS

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

50 D-
BLAPL/22368/2024

SATYA NARAYAN
MISHRA 4

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Annex-2 not mentioned in the Index.Page no 14
and 15 not mentioned in the Index.Rejection order
not mentioned in the Index.

51 D-WP(C)/32198/2024 SAIBRATA RATH 2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.

52 D-
BLAPL/22438/2024

BIJAYA KUMAR
MISHRA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.page nos.14 , 15 not legible.

53 D-WP(C)/31884/2024 AMIT PRASAD
BOSE

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

54 D-
ABLAPL/22371/2024

BISWORANJAN
SWAIN

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

55 D-
ABLAPL/22468/2024

ARUN KUMAR
BEHERA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

56 D-
BLAPL/22458/2024

BHARAT BHUSAN
ROUTRAY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

57 D-
ABLAPL/22389/2024 ASHOK JENA 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

58 D-CRLA/22405/2024
MOHENDRA
KUMAR
MOHAPATRO

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

59 D-
CRLMC/22080/2024

PANCHANAN
PANIGRAHI

2024-07-
29

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Deficit notarial fee of Rs.27/- be paid.

60 D-
ABLAPL/22455/2024

ARUN KUMAR
BEHERA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

.mobile Phone Numbers Of All The Signing
Advocates Not Indicated



61 D-WP(C)/31930/2024 ARUN KUMAR
PATRA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

62 D-WP(C)/32044/2024 JAGAMOHAN
PATTNAIK

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Annexure. 1 date is wrongly furnished in the
Index and and writ petition.

63 D-WP(C)/31948/2024 DIPTI RANJAN
BHOKTA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

64 D-WP(C)/32184/2024 KUNAL KUMAR
SWAIN

2024-07-
29

.Receipt Showing Serv.copy To School and Mass
Education not Filed.

65 D-WP(C)/31847/2024 TRILOCHAN
PANIGRAHI

2024-07-
29 .Receipt Showing Serv.copy To cg not Filed.

66 D-WP(C)/31633/2024 PRIYABRATA
MOHAPATRA

2024-07-
29 occupation not furnished

67 D-
BLAPL/22401/2024

SURYAKANTA
DWIBEDI

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

page no. 8 not neatly legible.

68 D-WP(C)/31970/2024 BRAJA MOHAN
SARANGI

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

69 D-WP(C)/31451/2024 SIDHESWAR
MALLIK

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Date on anx.3 is not legible.

70 D-WP(C)/31824/2024 ARUN KUMAR
ROUT

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1-C.fees of Rs 6/ not paid. 2-page14, 16 not filed

71 D-WP(C)/31862/2024 PITABMAR
BEHERA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

72 D-WP(C)/31898/2024 CHANDANA
TRIPATHY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

73 D-
CONTC/31391/2024 ADV. 2024-07-

29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
FURNISHED.

74 D-
ABLAPL/22403/2024

PRASANTA
KUMAR ROUTRAY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

75 D-WP(C)/32168/2024 KUNAL KUMAR
SWAIN

2024-07-
29

Receipt showing service of copy on SC S and ME
not filed.

76 D-
ABLAPL/22424/2024

PRASANTA
KUMAR ROUTRAY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Date of chart not filed

77 D-WP(C)/32113/2024 KEDAR CHANDRA
SARANGI

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.

Anxs.are not correctly marked



78 D-
ABLAPL/22414/2024 TRINATH NAYAK 2024-07-

29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

As per signature of executants in V.nama not tally
with cause title.

79 D-WP(C)/32288/2024 SRINIVAS
MOHANTY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

80 D-
BLAPL/22372/2024

DIPTIREKHA
NANDA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

81 D-
CONTC/31760/2024

SURENDRA
KUMAR SAHOO

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

82 D-
CONTC/31476/2024 ADV. 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

83 D-WP(C)/32081/2024 SUBHENDU
KUMAR NAYAK

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

84 D-
CONTC/31759/2024 ADV. 2024-07-

29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Provisional of Law Not completely furnished
2.Code Not indicated 3.Reference certificate not
furnished,AND line-2,at page-8 (in declaration
portion) is left blank

85 D-
CRLMP/21915/2024 AVIJIT PATNAIK 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

86 D-WP(C)/31952/2024 ARUN KUMAR
PATRA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

87 D-WP(C)/31465/2024 MADHAB LAL
AGARWAL

2024-07-
29

1-Line-4 at page no.12 of declaration portion is
left blank. 2-Page no.28 not legible.

88 D-WP(C)/32043/2024 UMAKANT
SAHOO

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Synopsis and date chart and events are not
marked as Aand B respectively.

89 D-WP(C)/31920/2024 PRASANT KUMAR
SAHOO

2024-07-
29

1.Jurisdiction of case is not correctly furnished in
cause title. 2.Subject code is not correctly
furnished. 3.Necessary correction may be made in
synopsis,date charts,index,in body of writ petition
and prayer portion after conversion from CMP to
W.P.(C)

90 D-RSA/32188/2024 AJIT KUMAR
TRIPATHY

2024-07-
29

1.Period of Delay 03 days. 2.C.Fee of Rs.2 be
paid in v.nama

91 D-WP(C)/31971/2024 BRAJA MOHAN
SARANGI

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

92 D-WP(C)/32190/2024 KUNAL KUMAR
SWAIN

2024-07-
29

.Receipt Showing Serv.copy To School and Mass
Education not Filed.

93 D-
BLAPL/22408/2024

JYOTIRMAYA
SAHOO

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



94 D-WP(C)/32087/2024 AJIT CH
MOHAPATRA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

95 D-WP(C)/32119/2024 SUVALAXMI DEVI 2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

96 D-
CRLMC/22398/2024

JYOTIRMAYA
SAHOO

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.F.I.R. dated not correctly mentioned in Index
and at page no. 3 vide annex-1. 2. Certified copy
of F.I.R. not filed.

97 D-WP(C)/30479/2024 SATYAJIT SAMAL 2024-07-
29

1.Annexs-2 and 3 are not exhibited. 2.Annex-4 is
not correctly page marked.

98 D-
CONTC/31909/2024

SUSANTA KUMAR
LENKA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

99 D-WP(C)/32237/2024
SARADA
PRASANNA
SARANGI

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

100 D-
CRLMP/22343/2024

SATYAJIT
MUKHERJEE

2024-07-
29

1. Paragraph numbers not correctly mentioned in
Declaration

101 D-
BLAPL/22421/2024

RITURANJAN
CHHOTARAY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

1. Signature of the petitioner on V. nama not tally
with cause title. 2..Petition not correctly
addressed to Honorable Court

102 D-
ABLAPL/22447/2024

PRASANTA
KUMAR ROUTRAY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

103 D-WP(C)/32166/2024 DAYANANDA
MOHAPATRA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

104 D-
CRLMP/21951/2024

TEJASMITA
MOHAPATRA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

105 D-
BLAPL/22426/2024

SOMANATH
MITRA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

106 D-
ABLAPL/22433/2024 PREETAM MISHRA 2024-07-

29

20-VERNACULAR CERTIFICATE NOT
FURNISHED.

provision of law not correct.

107 D-
CONTC/31938/2024 ADV. 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

108 D-
BLAPL/22423/2024

AMITAV TRIPATHY 2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.



1. Signature of the petitioner nos.2,3,4, 5 on
V.nama not tally with cause title.2.Annexure-2 not
properly page marked in the Book marked.

109 D-
ABLAPL/22375/2024

ARUN KUMAR
BEHERA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D.Fee of Rs.10 not paid in the v.nama.

110 D-
RVWPET/31813/2024

KISHORE KUMAR
JENA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

111 D-
CRLMP/21895/2024

GANESH PRASAD
SAMAL

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

1. H.B.A.W.F. fee Rs.50/- to be filed.

112 D-
BLAPL/22404/2024

AMLAN SHAKTI
PAUL

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

113 D-WP(C)/32181/2024 KUNAL KUMAR
SWAIN

2024-07-
29

Receipt showing service of copy on SC S and ME
not filed.Annexure 11 has been typed instead of
Annexure 10 at page 18.

114 D-WP(C)/32278/2024 NEELAKANTHA
PANDA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

This case may be registered as P.I.L

115 D-WP(C)/31969/2024 BRAJA MOHAN
SARANGI

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

116 D-WP(C)/31879/2024 KAMAL BEHARI
PANDA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

117 D-WP(C)/31822/2024 MAHENDRA
KUMAR SAHOO

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

118 D-
ABLAPL/22441/2024

PRASANTA
KUMAR ROUTRAY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

119 D-
ABLAPL/21085/2024

LAXMINARAYAN
RAYATSINGH

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page 10 , 11 , 20 not neat.

120 D-
CRLMC/22329/2024

SITARAM
SATAPATHY

2024-07-
29

18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED

1.Affidavit is Not in Proper Format As per High
Court Rule Chapter-VI 2.C.Copy of
anx.3(Impugned order)be filed.(ii)neat copy
(Date)of pg.10 be filed

121 D-WP(C)/32045/2024 PADMALOCHAN
MOHANTY

2024-07-
29

1-COURT FEE IS DEFICIENT.

Court fee of RS.5/ in the writ petition and Rs.3/ in
the V. Nama are not furnished.



122 D-
ABLAPL/22390/2024

SUSANTA KUMAR
BARAL

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page no. 9 not neat.

123 D-WP(C)/32012/2024 CHANDRAKANTA
PRADHAN

2024-07-
29

17-REFERENCE CERTIFICATE NOT
FURNISHED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

Prayer not signed by the advocate .

124 D-
BLAPL/22359/2024

JUGALA KISHORE
PANDA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

125 D-
BLAPL/22360/2024

JAYANTA KUMAR
PADHI

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

D.Fee of OSBC Rs.50/- not paid.

126 D-
CONTC/31775/2024

SATYA RANJAN
PATI

2024-07-
29

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

The name of district in address of the petitioner in
cause title seem wrong

127 D-WP(C)/31904/2024 SARAT CHANDRA
DASH

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Annexures are not attested as true copies.
2.Legible copy of page -22 to be filed.

128 D-
CRLMP/21918/2024

BISWAJIT
MOHAPATRA

2024-07-
29

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

129 D-CRLA/22393/2024 JYOTIRMAYA
SAHOO

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

130 D-
CRLMC/22352/2024

PARTH SARATHI
DAS

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

131 D-
CRLMC/22315/2024

BANSHIDHAR
SATAPATHY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

132 D-WP(C)/32185/2024 KUNAL KUMAR
SWAIN

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

133 D-
CRLMP/21992/2024

PRAVASH
CHANDRA JENA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

134 D-
ABLAPL/22445/2024

ARUN KUMAR
BEHERA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

L.A.A.Fee of Rs.10/- not paid on V.nama.



135 D-WP(C)/32030/2024 KUNAL KUMAR
SWAIN

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

136 D-WP(C)/31921/2024 DIGAMBARA
MISHRA

2024-07-
29

1.Paragraph of writ petition not correctly
numbered. 2.Annexure-6 is not exhibited. .

137 D-
BLAPL/22353/2024 AVIRAM PARIDA 2024-07-

29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

.Petition not correctly addressed to Honorable
Court

138 D-
BLAPL/22397/2024

SURYAKANTA
DWIBEDI

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

139 D-WP(C)/31550/2024 BISWAJIT NAYAK 2024-07-
29

1.Date of execution not furnished on
vakalatnama.Annex.1 not properly page marked.

140 D-WP(C)/31459/2024 SIDHESWAR
MALLIK

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

141 D-WP(C)/32129/2024 JASHOBANTA
DASH

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

142 D-WP(C)/32116/2024 RAMDAS ACHARY 2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

143 D-
CONTC/31486/2024 ADV. 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

144 D-
BLAPL/22396/2024

BASANTA KUMAR
DAS

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

145 D-RSA/31685/2024 AMIT PRASAD
BOSE

2024-07-
29

1.Court Fee Rs.300 is payable,not paid 2.Further
SR shall be made after c.fee is paid 3.Copy of
Trial Court Judgement / Order - photocopy
filed,c.copy be filed.

146 D-WP(C)/31994/2024 TUSHAR KANTA
NAYAK

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

147 D-
ABLAPL/21726/2024

ARUN KUMAR
BEHERA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D.Fee of Rs.10/- not paid.

148 D-WP(C)/31939/2024 BADRINARAYAN
PANDA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

149 D-WP(C)/32193/2024 SAIBRATA RATH 2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

150 D-WP(C)/32141/2024 DILLIP KUMAR
MOHAPATRA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

151 D-
CRLMP/21979/2024

SUBHRANSU
BHUSAN
MOHANTY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

152 D-WP(C)/32179/2024 KUNAL KUMAR
SWAIN

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



153 D-
CRLMC/22331/2024

GYANA RANJAN
DHAL

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
15-ALL PAPERS NOT PROPERLY SIGNED.

No signature of filing adv. on pg. no.6

154 D-
CONTC/31462/2024

SANJAY KUMAR
DAS-2

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

155 D-
ABLAPL/22466/2024

PRASANTA
KUMAR ROUTRAY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

156 D-
CRLMC/22203/2024 SAIBRATA RATH 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

157 D-
ABLAPL/22377/2024

SAROJ KUMAR
DASH

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

158 D-
RVWPET/32217/2024 PIYUSH PANDA 2024-07-

29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PETITIONER NOT A PARTY IN THE W.P.C

159 D-
ABLAPL/22356/2024

PARTHA SARATHI
NAYAK

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

160 D-
BLAPL/22354/2024 ABHAS MOHANTY 2024-07-

29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

GR case number not tally with Rejection order
and cause title.

161 D-
BLAPL/22378/2024

PRABODHA
CHANDRA NAYAK

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

Welfare fund of Rs.50/- not paid.

162 D-WP(C)/31852/2024 PRAFULLA
CHANDRA DAS

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

163 D-
ABLAPL/22428/2024

PRASANTA
KUMAR ROUTRAY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

164 D-WP(C)/31937/2024 BIRAJA PRASAD
NANDA

2024-07-
29

30-OTHER DEFECT (IF ANY)

The name of the petitioner is not completed in
petition.

165 D-WP(C)/32031/2024 BASUDEV BARIK 2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

166 D-WP(C)/31819/2024 BIRANCHI
KUMAR JENA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

neat copy of page10 to be filed

167 D-
CONTC/31927/2024 ADV. 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



168 D-
CONTC/31339/2024 ADV 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

169 D-
ABLAPL/22469/2024

SATYASHREE
MOHANTY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

170 D-WP(C)/32171/2024 KUNAL KUMAR
SWAIN

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

171 D-WP(C)/32153/2024 KISHORE KUMAR
MISHRA

2024-07-
29

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Discrepancy in age of petitioner with deponant be
reconciled

172 D-
CRLMP/21958/2024

BASANTA KUMAR
NAYAK

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

173 D-
ABLAPL/22419/2024

SUSHANTA
KUMAR
PRADHAN

2024-07-
29 provision of law not correct.

174 D-
BLAPL/22402/2024

UNMESH
CHANDRA JENA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

175 D-WP(C)/32082/2024 SUBHENDU
KUMAR NAYAK

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

176 D-
BLAPL/22362/2024 DEBASNAN DAS 2024-07-

29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Paragraph not mentioned in the affidavit.

177 D-WP(C)/32104/2024 GYANA RANJAN
SETHI

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

178 D-WP(C)/32021/2024 SAMEER KUMAR
DAS

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

Name of the father of petitioner no. 8 and 9 not
mentioned .

179 D-
RVWPET/31805/2024

KHIROD KUMAR
SWAIN

2024-07-
29

1.Period of Delay 109 DAYS 2.DEFICIT
AUTHENTICATION FEE OF RS 2.25 /- NOT
FILED

180 D-WP(C)/31924/2024 SIDHESWAR
MALLIK

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Date mentioned in Annexure-1 and averment of
writ petition does not tally with index.

181 D-WP(C)/31890/2024 AMIT PRASAD
BOSE

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

182 D-WP(C)/31906/2024 BASUDEV BARIK 2024-07-
29

Paragraphs of writ petition are not correctly
numbered

183 D-
CONTC/31915/2024 ADV 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

184 D-CRLA/21732/2024 SOUBHAGYA
KUMAR DASH

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



Period of Delay 97 Days 2. Provision of H.C
RULE not furnished in I.AS

185 D-
CONTC/31337/2024 ADV 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

186 D-WP(C)/31963/2024 SUBASH CH PANI 2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

187 D-
BLAPL/22406/2024

MANORANJAN
PADHY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

side of the page nos. 13 to 15 not legible.

188 D-
ABLAPL/22443/2024

BHARAT BHUSAN
ROUTRAY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

189 D-
CONTC/31359/2024 ADV. 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

190 D-
BLAPL/22385/2024

SAKTI PRASAD
DAS

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

191 D-WP(C)/32241/2024 CHANDRAKANTA
NAYAK

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

192 D-WP(C)/31966/2024 BRAJA MOHAN
SARANGI

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

193 D-
CRLMC/21322/2024

DEEPAK KU
SAHOO

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

194 D-WA/31644/2024 BIREN SANKAR
TRIPATHY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED

H.C. AWF Rs 50/- not paid

195 D-
BLAPL/22410/2024

AMLAN SHAKTI
PAUL

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

196 D-
CONTC/31935/2024 ADV. 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

197 D-CMP/32169/2024 RAMESH CH.
BEHERA

2024-07-
29

1 .date not furnished in vakalatnama 2-
authentication fees of Rs 1. 10p not paid

198 D-WP(C)/31972/2024 BRAJA MOHAN
SARANGI

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

199 D-WP(C)/31873/2024 SUKANTA KUMAR
NAYAK (2)

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

200 D-
BLAPL/22388/2024

UMESH CHANDRA
BEHURA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



201 D-
ABLAPL/22475/2024

JAJATI KESHARI
KHUNTIA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

202 D-
CRLMP/22117/2024

GYANA RANJAN
MISHRA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

203 D-WP(C)/31993/2024 AJAY KUMAR
TRIPATHY

2024-07-
29

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

1)Receipt showing service copy on s.c(s and m)
not filed. 2) Annx.1 is not legible.

204 D-WP(C)/31918/2024 TAPAN KU. JENA
SAMANTA

2024-07-
29 Writ petition is not correctly addressed to.

205 D-WP(C)/31754/2024 ARUN KUMAR
PATRA

2024-07-
29

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

Page- 25 of annex.-4 not readable

206 D-WP(C)/32029/2024 KUNAL KUMAR
SWAIN

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

207 D-WP(C)/32201/2024 2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ANNEXURE 5 AND 6 NOT LIGIBLU,petitioner
appears in person

208 D-CRLA/22463/2024 SURESH KUMAR
PANDA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN TIME

Period of Delay 116 DAYS

209 D-
ABLAPL/22432/2024

ABHILASH
MISHRA

2024-07-
29

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

In affidavit petitioners father names not tally with
cause title.

210 D-
ABLAPL/22427/2024

PRASANTA
KUMAR ROUTRAY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

211 D-
BLAPL/22446/2024

UMESH CHANDRA
DORA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Name of the deponent in affirmation para not
tally with the affidavit

212 D-
BLAPL/22394/2024

HRUDANANDA
MOHAPATRA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

213 D-
ABLAPL/22425/2024

SURENDRA
KUMAR GARTIA

2024-07-
29 provision of law not correct

214 D-
CRLMP/21980/2024

PRAMOD KUMAR
ROUT

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

215 D-WP(C)/31934/2024 ARUN KUMAR
PATRA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



216 D-
CRLMC/22198/2024

AKSHAYA KUMAR
SAHOO

2024-07-
29

3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.

1. Page no. 10 not legible. 2. At page no. 4
paragraph no.4 p.s. case number not correctly
furnished. 3. Authentication fee Rs. 13.75/- to be
paid.

217 D-RSA/31688/2024 AMIT PRASAD
BOSE

2024-07-
29

1.Court Fee Rs.3136.25p be paid 2.Provisional of
Law Not furnished in IA 3.Further SR shall be
made after defect no.3 is removed 4.Copy of Trial
Court Judgement / Order - Photocopy filed,c.copy
be filed.

218 D-WP(C)/31901/2024 ASUTOSH
MOHANTY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Annextures-3 and 6 are not correctly page
marked. 2.Legible copy of page-298 to be filed

219 D-WP(C)/31814/2024 BIRANCHI
KUMAR JENA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

220 D-
CRLMP/22055/2024

PRADEEP KUMAR
DASH

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

221 D-WP(C)/32085/2024 SUBHENDU
KUMAR NAYAK

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

222 D-
CONTC/31910/2024

BIKRAM KESHARI
SAHU

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

N AFFIDAVIT OTHER PETIIIONERS NOT
AUTHORIZE

223 D-
ABLAPL/22436/2024 KUMAR PRAJWAL 2024-07-

29

9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

1. Synopsis and date chart not alphabetic
paginated in Index.2. Page no.7 not neat.

224 D-
CRLREV/21640/2024

SALAUDDIN
KHAN

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

225 D-WP(C)/31949/2024 SASWATI
MOHAPATRA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

226 D-WP(C)/32219/2024 LAXMIKANTA
MOHANTY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

227 D-WP(C)/32010/2024 KAJAL SAHOO 2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

228 D-WP(C)/31878/2024 AJAYA KUMAR
MOHARANA

2024-07-
29 Page 50 and 51 not neat

229 D-
ABLAPL/22474/2024

PANCHANAN
PANIGRAHI

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Case no.mentioned in the Annex-2 does not
tally with the averment of the ABLAPL and
index.



230 D-WP(C)/32094/2024 MAHESWAR
MOHANTY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

231 D-
CONTC/31484/2024 ADV. 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

232 D-WP(C)/32032/2024 KUNAL KUMAR
SWAIN

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

1.O.H.C.Court fees of RS.50/ is deficient.

233 D-
ABLAPL/22444/2024

SANJIT KUMAR
DASH

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1. Page nos.8 to 12 not neat and legible.

234 D-WP(C)/32026/2024 PRAVASH
CHANDRA JENA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

235 D-
CRLMP/22053/2024

LALITENDU
MISHRA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

236 D-
ABLAPL/21878/2024

SRINIVAS
MOHANTY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Petition not correctly addressed to Honorable
Court 2.Page no 13 , 14 not paginated.

237 D-WP(C)/31880/2024 TRILOCHAN
PANIGRAHI

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

1- prayer of petition not signed by the advocate .
2-page 20 not legible

238 D-
CONTC/31922/2024 ADV. 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

239 D-
CRLMP/21933/2024

NISHIKANTA
MISHRA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

240 D-
CRLMP/21892/2024

BHAGABAT
PRASADN RATH

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

241 D-
CRLMC/22293/2024

BIDYADHAR
PANDA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

242 D-WP(C)/31929/2024 ARUN KUMAR
PATRA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

243 D-
ABLAPL/22391/2024 ASHOK JENA 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



244 D-
BLAPL/22395/2024

ASIT KUMAR
OTTA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

Page no.14 to 21 and24 to 27 not neat.

245 D-
BLAPL/22409/2024

MANORANJAN
PADHY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

side of the page nos. 13 to 15 are not neatly
legible.

246 D-WP(C)/32055/2024 ASHOK KUMAR
DAS

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

247 D-
GCRLA/22238/2024

SANGRAM DAS,
S.C.V

2024-07-
29

Provisional of Law NOT CORRECTLY
FURNISHED

248 D-CRLA/22429/2024 BIPLABA P.B.
BAHALI

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

249 D-
CONTC/31804/2024 ADV. 2024-07-

29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
FURNISHED.

250 D-WP(C)/31851/2024 SATYANARAYAN
MISHRA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Annexure 8 has been typed as annex.7 at page 5
of the petition.

251 D-RSA/31954/2024 JUDHISTHIR
SAHOO

2024-07-
29

1.DEFICIT AUTHENTICATION FEE OF RS
4.50 /- NOT FILED 2.DATE OF EXECUTION
NOT STATED IN V.NAMA

252 D-WP(C)/32222/2024 LAXMIKANTA
MOHANTY

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

253 D-
CONTC/31370/2024 ADV. 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

254 D-CRLA/22381/2024 SURYA KANTA
PRADHAN

2024-07-
29

16-PETITION/APPEAL NOT IN TIME

Period of Delay 19 DAYS

255 D-WP(C)/31967/2024 BRAJA MOHAN
SARANGI

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

256 D-
CRLMP/21989/2024

PRAVASH
CHANDRA JENA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

257 D-WP(C)/31892/2024
PRANAYA
KISHORE
HARICHANDAN

2024-07-
29

Date of order mentioned at page 1 and page 3
(Under annex.1)not tally to annex.1

258 D-
CRLMC/22373/2024 NIRANJAN LENKA 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



259 D-
BLAPL/22400/2024

MOHENDRA
KUMAR
MOHAPATRO

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

260 D-
ABLAPL/22361/2024 S.S.RAY (2) 2024-07-

29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Age of the Petitioner not mentioned in the
affidavit.

261 D-
ABLAPL/22399/2024 ANURAG PATI 2024-07-

29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

262 D-WP(C)/32022/2024 SAMEER KUMAR
DAS

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

263 D-
WPCRL/22114/2024 ANUPAM RATH 2024-07-

29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

pg.10 is not legible.

264 D-WP(C)/32157/2024 SANJIB MOHANTY 2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

265 D-
CONTC/31836/2024 ADV. 2024-07-

29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

266 D-
BLAPL/22430/2024

SANTOSH KUMAR
MAHANTY

2024-07-
29

9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

1. Rejection order dated 17.07.2024 under
Annexure-1 not tally with para-4 of the petition.

267 D-WP(C)/32163/2024 SANJIB MOHANTY 2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

268 D-
BLAPL/21681/2024

UMA SHANKAR
PATEL

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

269 D-
CRLMP/22063/2024

DIPTIMAYA
PATTNAIK

2024-07-
29

HCBWF 50/- N0T PAID.,PAGE NO.27 NOT
NEAT

270 D-
BLAPL/22471/2024

AKSHAYA KUMAR
SAHOO

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

271 D-
ABLAPL/22434/2024

SACHIDANANDA
PADHEE

2024-07-
29

4-AFFIDAVIT/VERIFICATION NOT PROPER.

1.Name of the deponent not furnished on
Solemnly Affirmation para.

272 D-WP(C)/32004/2024 SAMIR KUMAR
MISHRA

2024-07-
29

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Petitioner nos. 2 to 9 not sworn affidavit.Page nos
138,142, and 145 are not legible.

273 D-
CRLMC/22369/2024

JUGALA KISHORE
PANDA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.



274 D-
CRLMC/22589/2024 SUJATA JENA 2024-07-

29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Certified copy of annex-1 not filed

275 D-CRLA/22363/2024 DIBYA JYOTI
SAHOO

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ECEIPT SHOWING SERVICE OF COPY NOT
FILED

276 D-WP(C)/32248/2024 CHANDRAKANTA
NAYAK

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Annexure-3 Not Marked on Page No-15.

277 D-WP(C)/31991/2024 AJAY KUMAR
TRIPATHY

2024-07-
29

Receipt showing service of copy on S and M.E
not filed.

278 D-
BLAPL/22357/2024

JUGALA KISHORE
PANDA

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Age of the petitioner not tally with rejection order
and cause title.

279 D-
BLAPL/22412/2024

BHABANI
SANKAR DAS

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

280 D-
CRLMC/22301/2024

BISHNU PRASAD
RATH

2024-07-
29

1.DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED

281 D-WP(C)/32014/2024 CHANDRAKANTA
PRADHAN

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

282 D-
CONTC/31490/2024 ADV. 2024-07-

29
17-REFERENCE CERTIFICATE NOT
FURNISHED.

283 D-
BLAPL/22365/2024

BIKRAM
CHANDRA
GHADEI

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Paragraph not correctly mentioned.

284 D-WP(C)/31891/2024 KAKRUNAKAR
RATH

2024-07-
29

3-AUTHENTICATION FEE IS DEFICIENT.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

Provision of law to be corrected after
conversion.A.fee o f Rs 1.10 to be paid.

285 D-
ABLAPL/22374/2024

SAROJ KUMAR
DASH

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

286 D-WP(C)/31631/2024
SUBHRANSU
BHUSAN
MOHANTY

2024-07-
29

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

287 D-
BLAPL/22442/2024

ASHWINI KUMAR
DAS

2024-07-
29

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

1.P.S. Case No-12/2020 in cause title and para-1
of the petition not tally with the prayer of the
petition.



 

DEFECTIVE REPORT LIST  

DEFECTIVE REPORT OF 29-07-2024 (CASES FILED BEFORE 2024)  

Sl 

no. 
Filing Number  Case Number  

Advocate for 

Petioner/Caveator 
Defects as per S.R. 

1 CONTC/909/2020  CONTC/909/2020  
M/S.SUDARSAN 

BEHEARA 

6. RECEIPT SHOWING 

SERV.COPY TO 

AG/CG/IT/CT/ETC.NOT 

FILED. 

2 LAA/113/2018  LAA/113/2018  

M/S.SATYA 

SMRUTI 

MOHANTY 

OTHERS. GOOD 

GROUND CERT. NOT 

FURNISHED  

18. CERTIFIED COPY 

OF 

TRIAL/APPELLATE 

COURT ORDER NOT 

FILED 
 




